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[TnM M ofi

Shortag* of Raw Mitorlal for Wax 
Industry

76. 8HRI ARVIND TRiVEDI: Win th« 
PRIME MINISTER b» pl«a8«d to state:

(a) whaiher tha wax Industiy Is facing 
crisis dua to shortaga of raw matarisA;

(b) I  so, the stapstaltan by thaGovam- 
ment so far to make the raw inatariaj avail- 
ablatothe wax Industiy; and

(c) If not, the reasons for not taking any 
actton?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. PJ. 
KURIEN): (a) to (c). Indigenous availability 
of paraffin, wax Type-1 and Type-ll is not 
suffkdent to meet the full demand. From time 
to time Government approves import of 
paraffin wax Type-1 and Type-ll to supple- 
mentthe indigenous availablity. During 1991- 
92, the Government has permitted the im
port of 25.000 K«T paraffin wax Type I and 
Type II.

lEngBsm

Proviaion of Raakientiai Accommoda
tion to the Poor

77. SHRI ARVIND TRIVEDI: WiM the 
Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) whether the Government proposeto 
chalk out a special scheme to provWe resi
dential accomodation to the poor and de
prived classes of niral and urban areas;

(b) If so, the outline and the estimated 
cost thereof;

(e)thetlmebywhichtheschemeistobe
«Kaeulad;and

(d) If no such scheme has been drawn 
up for this purpose, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) to (d). 
Housing is a state subject and the State and 
Unnn Territory Governments are free to 
formulate housing schemes for various tar
get groups in accordance with their priori  ̂
and financial resources, and through state 
plan provistons. The Central Government la 
operating central scheme for Indira Awas 
Yojanain rural areas, shelter upgradalkmfor 
the urban poor under Nehru Rojgar Ycjana 
and nighteheiter for the urban pavement 
dwellers. The Government also anranged for 
financial assistance to the State Housing 
and Urban Devefopment agencies through 
the National level financial institutions Oca 
nattonai Housing Bank and HUDCO. No 
other special scheme is recently under con- 
skieratnn.

Government intends to accord priority 
during the VIII plan period to construction of 
resklential housesforthe Scheduled Castes 
and ScheduiedTribesboth in ruralandUrttan 
areas and for the poor among backward 
classes in the rural areas. The programme 
envisages new constructnn as weD as up- 
gradation of the existing dUapklated unite. In 
order to enable specific schemes for the 
poor to be fonnutated and implemented al 
State level, the Government of kidia hm* 
advised the States and UTs to take necaa- 
saiy actk>n for Annual plan 1992-93 and to 
project the f inandal requirement to the plan
ning Commisston in their VIII plan propiasaL

[riansKatfon]

Alleged Bogua Paymanta by OJ>A

78. SHRI ARVIND TRIVEDI: Wit the 
Minister of URBAN DEVELOPEMNT be 
pleased to stele:

(a)«^wthercontraclorshavabaangivan
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bogus payments by the Delhi Development 
Authority during the last three years;

(b) If so. the details thereof;

(c) whether the Government have taken 
any action in this regard so far;

(d) if so. the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRIMiVRUNACHALAM):(a)to(e). Infor- 
matbn Is being collected and will be laid on 
the Table of the House.

Unauthorised Construction in Delhi

79. SHRI ARVIND TRIVEDI: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) whether the Unauthorised construc
tions are going on unabated in Delhi;

(b) if so. whether the Gk)vernment pro
pose to take concrete steps to check such 
unauthorised constructk>ns; and

(c) If so. the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a)to(c). Un
authorised Constnjctton is a continuing 
Problem. As and when such activity Is no
ticed. actbn under the provisions of relevant 
laws is taken by the k>cal agencies. Delhi 
Administratbn has issued strbt instructbns 
to the bcal agencies and the police in this 
regard.

[English]

Government Hostels

80. SHRI MANORANJAN BHAKTA: Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) the number of Govemment hostels 
functioning in the country and the names of 
the place where these are boated; and

(b)4he accommodation available therein 
and the charges in each hostal?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M .ARUNACHALAM): (a) and (b). 
The informatbn is given in the attached 
statement in respect of Hostels and HolkJay 
Homes run by the Ministry of Urban Devel
opment.


